
IN THAZ CENTRAL AJINI STRA.Q1VE TRIBUNAL Hfl)EktABI4D BENCH AL' HYLERe-LBAD 

O.A.NC. 763/93 	 I. 

cP-LA.No. 47 5/9 3 (to add Addl,Applicants)' ' 

k - . 
V 	 Date ofOrder: 87-93. -' 

Between: 

I

P. Posanna Goud 	 - 	 I 

2. C.Sumitrà.V 

3. P.Sathyanarayana ~-

4. J,Chakreshwar. - 

- 

and 
Union of India, rep, by its Secretary, 	I 
Defence, Central Secretariat Buildings, 	I 
New Delhi. 

The General, Manager, 	 I 
Ordnance Factory, Ministry of Defence, 	 H 
Yeddumailararna, ttedak Thst.- 	 II 
The Deputy General Manager, 
Adninistration, Ordinance Factory, 	 I 	 7 

Ministry of Defence, Yeddurnailar&na, ,- 

Medak )st. - 

I Respondents. -* 

For the Applicants: Mr.P.Venugopal, AdvQcate 

For the Respondents: Mr.N.V.Raghava Peddy, AddlGSC. 

CORAl'!: 	 I - 

THE EON' BLE MR.JTJSTICE V.NEELADRI PAO, : VICE CHAIP1,Wq 

AND 	 H 
The Tribunal made hêPt'! MEMBR(AaN) 

M,A.475/93 is allowed. 

Notice before aãnission. The Trade Test that 	f 
is going to be conducted to the candidates as per the list 

referred i' proceedingdt. 28.6.93 of G.M. will be subject to 

the result of this O.A. Pot on 15-7-93 for thonsideration in 
regard to interim order. 	 II 

4o 

 To 	

2*; 
N 	 1, The Secretary, Union of India, Defence, 

Central Secretariat Buildings, New lhi 
The General Manager, Ordinance Factory, 
Ministry of Defence, Yeddukailaram, Medak Dist.- 

The Deputy General Manager, Administratiop, 
, ..flrduce Factory,' Ministry of Defence, Yeddumailaram, Medd 

140-Prenderghast ±oab, sncate.1-784, Shums Manzil,-4 
5. OnL copy to Mr.N.v.Maghava Reddy, Add.l.CdSC,CA2.:yd. 
6. One spare copy./ 

- L 



lIT 
C 	 H 
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CHECKED BY - 	 APROVED BY1  

IN THE CENTRAL ;.DNINISTRATIVE TEIBUI\' 
HYDERABAD BENCH AT HYDERABA. 

THE HON'BLE MiI.UI3STICEV.NEEIJDRIT 
VICE CSIRNAN 

THE HON'BLE M1.A..B.CORTY ;MEMBER(AD) 

THE HON'BLE i'FI. T . CHZ4.NDRASEKHAR. REDLY 
I 	 MENEER(J) 

AND 

THE HON'BLE MR.P.T.TIRUVENGADAM M(kY 

4 

O.A.NO. 

H 
Adrnitied and Interim directions 
issufd 

JlowLd 

Dispcised of with directions 	- 

nism4ssed - 

Disr4ssed as withdrawn 

Dis4ssed for default, 

RejtedJ Ordered 	 - 

No 	rder 
asto costs?9 pvm 




